FORM B
PUBLIC ANNOUNCEMENT

(Regulahon 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

J.R. AGROTECH PRIVATE LIMITED
S.No.|  PARTICULARS DETAILS
1. |Name of Corporate Debtor J.R. Agrotech Private Limited

2. |Date of Incorporation of Corporate Debtor | 06/05/1998

3. | Authority under which corporate debtor is i
incorporated/ registered ROC Chandigarh

4. | Corporate |dentity No. of corporate debtor | U15312PB1998PTC021364

5. | Address of the Registered Office and Village Awankha Dinanagar Distt.
Principal Office (if Any) of Corporate Debtor |Gurdaspur, Punjab

6. |Date of Closure of Insolvency Resolution Process | 05th June 2026

Liquidation Commencement Date of 05th June 2026
Corporate Debtor

8. |Name and registration number of the Gurdev Bassi
insolvency.professional acting as liquidator |IBBI/IPA-001/IP-P-01633/2019-2020/12504

9. |Address and e-mail of the of the liquidator, | Address:-SCO 80-81, 2nd Floor,
as registered with the Board Sector 17-C, Chandigarh, 160017
E-mail Id:- Ipgurdevbassi@gmail.com
10. |Address and e-mail to be used for Address: D-253, Tth Floor, Phase - 8A,
correspondence with the liquidator Sector-75, Industrial Area,

Mohali-160055, Punjab

Email D- ip.jragro@gmail.com

Notice is hereby given that the National Company Law Tribunal Chandigarh Bench- | has
ordered the commencement of liquidation of the J.R. Agrotech Private Limited on
05.06.2026.

Sd/-

Gurdev Bassi

Date: 07.06.2026 |BBI/IPA-001/IP-P-01633/2019-2020/12504
Place: Mohali Liquidator
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agree that the entry tax being
imposed by the Himachal
Bovernment is against the
tnity and integrity of the
country,” Chadha asked. Tns

|
! Court junks Bhullars plea
to declare sanction invalid

Advocate moves court
over wrongful parking = | BAMAKRISHNA UpADHYAY
éathinda: A local advocate has CHANDIGARH, JUNE 6

moved the court of the Chief
Judicial Magistrate, Faridkot,
égainst senior police and traffic
officials, alleging criminal inac-
tion over a wrongful parking
complaint backed by CCTV
footage. Mangat Arora, an
advocate, has filed an applica-

A local CBI court has dis-
missed suspended Punjab
Police DIG HS Bhullar’s
application seeking the dec-
laration of prosecution sanc-
tion issued against him by
the Union Ministry of Home
Affairs as “invalid”.

tion under Section 175(3) of the Bhullar was arrested by the
‘BNSS before the CIM, naming . | CBIlina corruption case reg-
the Faridkot SSP, DSP Sub-Divi- | istered in October 2025.

sion, SHO City, City Traffic In-
charge Swaran Singh and Dis-
trict Traffic In-charge Wakil
Singh as respondents, besides
the unidentified owner/driver of
the vehicle. On Saturday, Addi-
tional Chief Judicial Magistrate
Daljit Kaurissued a notice'to
the Traffic In-charge, Faridkot,
directing the official to ensure
the presence of the vehicle
owner before the.court on

Au 26.7Tns

. SPS Bhullar, counsel of

| the accused, argued the

Punjab Government alone
was competent to grant
sanction for prosecution,
adding that Ministry of
Home -Affairs’s sanction
was itself fraught with mul-
tiple illegalities and was
null and void.

The order was also violat-
ing the federal structure

cant as the state of Punjab
has - been  completely
bypassed, he contended.

Natender Singh, public
prosecutor for the CBI,
opposed the application and
claimed that the sanction
had been granted by the
competent authority in
accordance with the provi-
sions of Section 19 (2) of the
Prevention of Corruption
Act, 1988, (as amended in
2018) after due econsidera-
tion of the material collected
during investigation.

He added that allegations
raised by the applicant were

based on an erroneous infer-

pretation of the statutory
provisions, especially Sec-
tion 19 of the Act.

After hearing the argu--

ments, the court dismissed
the application and
adjourned the hearing for
arguments on the charges.
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PUBLIC ANNOUNCEMENT

Regulations, 2016)

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
J.R. AGROTECH PRIVATE LIMITED

PARTICULARS

DETAILS

1, |Name of Corporate Debtor

J.R. Agrotech Private Limited

2. |Date of Incorporation of Corporate Debtor

06/05/1998

Authority under which corporate debtor is
incorporated/ registered

ROC Chandigarh

Corporate |dentity No. of corporate debtor

U15312PB1998PTC021364

Address of the Registered Office and
Principal Office (if Any) of Corporate Debtor

Village Awankha Dinanagar Distt.|

Gurdaspur, Punjab

Date of Closure of Insolvency Resolution Process

05th June 2026

Liguidation Commencement Date of
Carporate Debtor

05th June 2026

Name and.registration number of the
insolvency. professional acting as liquidator

Gurdev Bassi
IBBI/IPA-D01/1P-P-01633/2019-2020/12504

Address and e-mail of the of the liquidator,
as registered with the Board

Address:-SCO 80-81, 2nd Floor,
Sector 17-C, Chandigarh, 160017
E-malil Id:- Ipgurdevbassi@gmail.com

. |Address and e-mail to be used for

correspondence with the liquidator

Address: D-253, 7th Floor, Phase - 8A,
Sector-75, Industrial Area,
Mohali-160055, Punjab

Email ID- ip ragro@gmail.com

Date: 07.06.2026
Place: Mohali

Notice is hereby given that the National Company Law Tribunal Chandigarh Bench- | has
ordered the commencement of liquidation of the J.R, Agrotech Private Limited on
05.06.2026.

Sd/-
Gurdev Bassi

IBEIIPA-001/1P-P-01633/2018-2020/12504

Liquidator
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Panicat L1
train coacl

SUKHPREET SINGH

TRIBUNE NEWS SERVIC‘E

LUDHIANA, JUNE 6

Thousands of passengers
were hassled after a sleeper
coach of the Delhi-Shri Vaish-
no Devi Katra Special train
developed a major structural
crack just before departure
from the Ludhiana railway
station on Saturday. A part of

‘the coach collapsed, forcing

railway authorities to halt the
train and shift the passengers.
The incident occurred

. around 8.45 am when the train

was preparing toleave the sta-
tion. Passengers travelling in
the S-2 sleeper coach felt a
sudden jerk and noticed a
large crack near the lavatory,
triggering panic.

As word of the damage
spread, passengers were evac-
uated as the railway staff
rushed to the spot. The train,
which was scheduled ‘to

ARCHITWATTS
TRIBUNE NEWS SERVICE
MUKTSAR, JUNE 6
A classroom at Aitchison Col-
lege in Lahore is set to be
named after former Punjab
Chief Minister Harcharan
Singh Brar, a development
that has generated interest on
both sides of the border.
Confirming the develop-
‘ment, Tegbir Singh Brar
grandson of the former Chief
Minister, said the initiative had
been taken by his grandfa-
ther’s close friend Syed Babar
Ali, one of Pakistan’s most
respected industrialists and
philanthropists. “His best
friend Syed Babar Ali’s 100th
birthday is on June 30. The cel-
ebrations are being held on

Rahore' 'co']lege ton:

June 7 as the actual date coin-
cides with Muharram. Babar
uncleis dedicating a classroom
at Aitchison College in my
grandfather’'s memory. My
grandfather and Babar uncle
werelike brothers,” Tegbir told
The Tribune. i

Congress leader Harcharan
Singh Brar, who served -as
Punjab Chief Minister from
August 1995 to November
1996, hailed from Sarainaga
village in Muktsar district.
Before Partition, he studied at
Aitchison College, one of Pak-
istan’s most prestigious edu-
cational institutions, which
has produced several promi-
nent politicians, civil servants
and businessmen,

The naming of a classroom

o
0




i G L S T

Deie. Sy B

=¥

e

- TN TS

LR e B ol LR S

Admissions Notice MSc. 2026-27

[ HIUG ISU <9 =49 []WiAt isv QUAT'Ol O NN SO

| qaa g awort e feR Tt atd Al
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online applications for admission to the following courses:

» MSc. Physics +  MSc. Mathematics & Computing ~
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G ek i - et o i ts0ss, e || |+ One-Year Dedicated Research Project ;
e wrEte. ip jragro@gmail.com « SClpublications from M.Sc. projects
e a——— = +  Dedicated campus placement assistance with coaching’
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